[ 4 December, 2023 ]

| request the hon. Members to rise in their places and observe silence as a
mark of respect to the memory of the departed.

(Hon. Members then stood in silence for one minute. )

MR. CHAIRMAN: Secretary-General will convey to the members of the bereaved
families our sense of profound sorrow and deep sympathy.

PAPERS LAID ON THE TABLE
MR. CHAIRMAN: Now, papers to be laid on the Table.

Bill passed by the House of Parliament during Two Hundred and Sixty-first Session of
the Rajya Sabha and assented to by the President

SECRETARY-GENERAL: Sir, with your kind permission, | lay on the Table, a copy of
the Constitution (One Hundred and Twenty-Eighth Amendment) Bill, 2023, passed
by the House of Parliament during Two Hundred and Sixty-first Session of the Rajya

Sabha and assented to by the President.
[Placed in Library. See No. L.T. 10886/17/23]

Notification of the Ministry of Coal
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[Placed in Library. SeeNo. L.T. 10118/17/23]

Memorandum of Understanding (2023-24) between the Government of India and
HUDCO, New Delhi
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